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Heard the learned counsel fork 
5 the applicant and Shri Ashok Misra,lea -ned 

S.C.(Central). when the learned coun4l 
for the applicant is asked to 
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show how there is cause of action 

to be interfered with by this Tribunal 

he seeks permission to withdraw 

this application. Permission granted. 

App lb ation rejected as withdrawn. 
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